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Mr. A. Z. Phizo

+
rShri A, M. Tariq:
J Shri Bibhuti Mishra:
Shri Assar:
| Shri Balraj Madhok:

Will the Prime Minister be pleased
to state:

*140.

(a) whether his attention has been
drawn to the press reports that the
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rebel Naga Mr. A. Z. Phizo has been
trying to enter into India; and

(b) whether the Government of
India are aware of his whereabouts?

The Parliamentary Secretary to the
Minister of External Affairs (Shri
J. N. Hazarika): (a) The Government
have seen press reports regarding the
reported intention of Shri Phizo to
return to India. )

(b) He was granted the U. K. citi-
zenship on 6-11-1961 and is at present
in that country.
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Shri Hem Barua: May I know whe-
ther it is a fact that Mr. Phizo met our
High Commissioner in London and
asked him to give him permission so
that he may come back to India anq if
so, whether it is a fact that the High
Commissioner in London asked him
to contact the Naga Interim Body for
permission and that he was not com-
petent to do so? May I know whether
it is a fact that he said like that?

Shri Jawaharlal Nehru: I am sorry
I did not follow that question.

Mr. Speaker: Please repeat.

Shri Hem Barua: A news items flash-
ed in the newspapers is this: that Mr.
Phizo, in his eagerness to come back
to India, contacted our High Commis-
sioner in London and told him about
it, that the High Commissioner in
London advised him to contact the
Naga Interim Body, that is the Exe-

CHAITRA 2, 1884 (SAKA)

Oral Answers 1298

cutive Council and told him that he
was not competent to consider the
matter on his own. I want to know
whether it is a fact or not.

Shri Jawaharlal Nehru: [ shculd
like to correct a statement I just made.
I said that so far as I know, no direct
approach had been made by Mr, Phizo
to us, I find that he has sent an appli-
cation to our High Commissioner in
London in February, about a few
weeks ago. He did not contact our
High Commissioner in any other sense.
He did not meet him. Our High Com-
missioner apparently did not encou-
rage him to meet him. The High
Commissioner also did not send any
formal reply to the message received
by him. But he gave a press confe-
rence in London in which he stated
the facts.

Shri Tyagi: May I know whether
Phizo is still an Indian national or, as
was reported, has ~hanged hi: nationa-
lity and has become a British subject?
It it is the latter, in what capacity
does he intend to come to India, as
an Indian national or as a British
subject?

Shri Jawaharial Nehru: Since he has
become a British subject, he is no lon-
ger an Indian national, and he can
only come with a British passport here,

Shri Hem Barua: May I know whe-
ther Government have tried to dis-
cover the reasons for this sudden wvolte
face on the part of Phizo, because all
along he has been carrying on a cam-
paign of slander against this country?

Shri Jawaharlal Nehru: No, I can-
not give any reasons.

Shri Hem Barua: May I submit this?
Here is a man who has been carrying
on a campaign of slander against this
country. All of a sudden, he has ex-
pressed a specific desire to come to
India. In what connection? May I
know whether the reactions of the
Nega people have been ascertained so
far as this proposal of Mr. Phizo is con-
cerned?
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Shri Jawaharlal Nehru: e himself
had stated that he wanted to come here
to attend a conference in INagaland at
Mokokchung at one time proposed to
be held there. It was supposed to be
an all-parties’ conference, and he said
he would like to attend it.

Shri Hem Barua: What about this
conference? Is it going to be a confer-
ence or a meeting? There is some
troublc about it.

Shri Jawaharlal Nehru: It js not
being held at present anyhow.

Shri Hem Barua: Is there no propo-
sal to hold it?

Shri Jawaharlal Nehru: There is no
proposal. It is potponed indefinitely.

Shri S. M. Banerjee: Is it a fact that
Mr, Phizo is in close contact with the
Naga rebels and that is one of the rea-
sons why their activities have increas-
ed? If so, what steps are being taken
by Government to see that this contact
is broken between the Naga rebeis and
Mr. Phizo?

Shri Jawaharial Nehru: I rather
doubt if he is continually in contact,
but occasionally he is in contact. He
is not in contact through any Indian
agency. I do not know how he is in
contact; he might send a letter thrcugh
Burma, for instance. In fact, the
Naga hostiles are jumping about from
one side of the border to the other—
the Indo-Burmese border. They can
always send a letter through some
Burmese post office,

Shri Tyagi: Is any warrant of arrest
pending against him?

Shri Jawaharlal Nehru: I think a
warrant was issueq some years ago. I
am not quite clear about what the state
of the warrant is at the present
moment.
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Shri Hem Barua: Arising out of the
Prime Minister’s reply, may I ask a
question?

Mr. Speaker: Next question.

Shri Hem Barua: It is a very rele-
vant question,

Mr. Speaker: All questions asked by
hon. Members are relevant. But I
cannot allow all questions,

Export and Import Policies

*141. Shri Morarka: Will the Minis-
ter of Commerce and Industry be
pleased to state:

(a) whether the Ramaswami Muda-
liar Committee has submitted its
report on the export and import

‘policies of Government;

(b) if so, wat are the main re-
commendations;





